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I AT
[aferr ¥ora (FRwfor )]
g
qag, 22 7, 2026

ar.#1.[. 388(37).—F=rT AL, ¥ Aty | 1989 (= Henfera srfarffam 2008)#r F amer
20 (F) T 3T 1T (1) FET TS ARRAT FT TANT FId g0 F THTITT g1 AT & TATG 6 A1 TIST 6
o 77 qfe e dfera fawor = o eEt § &Ar 717 8, 987 Y897 T5T & ool oo § @ o
TRATSET 92 @St F HamHor T0er &t A aredt 95 J16i1 ((BG) IS ATAATH AT ATSHAT HHIT 6
TACITaA, ST Tae| Ua HaTad & (o0 sTufera g, THT G F SS9 Feed o Tq e il Sroor FHc

zl

I g ¥ Baag e =ARE, o0 ATag=eT & T99T § YH9E A g | 30 foF i srata F
HTaY, I ATAFH HT g7 20 7 &1 IT-gI(1)F AT ST T 6 o et {7 F 1ol 3w
IUANT & Hag | AT FT TR |

THE UAT T HAH STl FATAAN AMIFRET T AqEANIT AT, (T7ed),
ATAATT-FooleT (ITHTT) AT Iooied T, &7 offerd =9 7 By SImoem e S| 39 e Sqarod
FT ST TAHT TSR SAETHRAT Bl AT = | AT [T FFqrET F ATeqq § Ha15 H7 AG697 Ia

3659 GI1/2026 (1)
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FIT ST TAT UH SMeTdT il AT A ST A1 Fle @l (o TeIq TIARET ATa9qF T ql, STSLT T
AT AT ST % Forg sm i 3T AT i =T Aay o |

I ATATaT AT gTer 209 T IT-GTN(2) F T Team ITFerarT<r g {3 7 siraer sifaw g
= ATIG=AT F el o ATSAT W FT W@ A G F AT s ITAsY B A% Faag = g
AR ATAFHLT o ST FIATAT U AAAR(T ATAF, (T5), AAART 6 HATAT H IAHT L 1eq0
T ST T |

AAT

T T TST F I= T | 5 GV F FHqror wover ¥ S{igw qredt 9% St (BG) S 1399 ATRA
fRator g % forg stfgrgor & st areft ww==r afga ar == dRa gfw v @t Rewr

sh.

& | SR F AT | At # A $ | wF daw ;i?_{ T | sqfer = grariae Serher gAY

EE I aT3edst | 6 EEl 1.410

2 | I I aTedst | 9 EEl 0.249

3 | 3=M I aTFedst | 11 EEl 0.105

4 | 3I=A I aTedst | 15/1 Bl 0.534

5 |3=M I aTedst | 13/2 EEl 0.687

6 | 3= I aTedst | 13/3 EEil 0.649

7 |3+ I aTqedst | 13/4 EEil 0.39

8 | 3= I aTedst | 13/5 EEil 1.145

9 3=+ I aTqedst | 10 EEil 0.015

10 | 3= IS TreEst | 12 EEil 0.010

11 | =M I aTedst | 14 &<ty 0.096

12 | 3= I aT3edgst | 118 EEil 0.262

E TH FT . o~

| S FT A | T A a9 da7 | 0 & | G F TAET ST gF AT

T CIRE o

ESD I Ao | 254 FIGEIRS 0.0027
SELERI

2 I A I=IA IEGIER 250/2/3 fashy 0.0062
SELERII

3 | 3= I Samor | 250/2/2 | fAsh 0.0286
SELERI

4 |3+ Il IR 250/2/1 CEil 0.0304
SELERII

5 | 3= I Ao | 259/1/1 | fAsh 1.7312
SELERI
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HILT =T TSI AT

6 | 3= IS oo | 249/1/1 | fasit 0.0236
EENER
ESE Il ferammor | 260/2 EEil 0.1190
ST
8 |3I=mM ES feamor | 260/1/2 | [si 1.1782
SEUERI
9 3= IS e | 261 EEl 0.3031
SETEET
10 | 3= IS e | 262 IEEIR] 0.1164
SETEET
11 | 3= IS e | 249/1/1 | 9t 0.0097
EENER
. TTH T :
| Dt wT A | agEe w1 A T q9 da7 | g ET | G FT THIE AR gFedT
. EETRS
1 | 3= IS HqIEaq<T | 473/2 T 0.0387
2 | 3= I HIZ I | 474/3 AT 0.0412
3 | 3= I HIZTIU | 586 EEi 0.0317
4 | IS I qea T | 612 EEi 0.1864
5 | 3= IS qrgaqar | 613 EEIl 0.7966
6 | 3= IS qrgaar | 616 EEIl 0.0131
7 | 3= IS Tea T | 615 EEil 0.1301
8 | 3= IS Hea<T | 614 [GE 0.0628
9 | 3= i drgaqar | 657 EEi 0.1980
10 | 3= i drgaar | 658/1 EEi 0.9176
11 | 3= IS a1 | 658/2 EEil 0.0210
12 | 3= IS qraaar | 656 EEIl 0.0008
13 | 3= IS qraaar | 664 EEIl 0.1116
14 | 39 IS HIZTXT | 661 EEl 0.3283
15 | 3= I e | 659 EEil 0.0547
16 | I=i S dTgaqr | 660 EEi 0.5005
17 | 3= IS qea T | 671/1/1 | fasit 0.3810
18 | 3= IS qea 2T | 671/1/1/2 | fasit 0.3320
19 | 3=9 IS HIZTT | 671/2 EEIl 0.0659
20 | 3= I Wear | 671/3/1 | fasit 0.0329
21 | I=MH S Wea T | 671/3/2 | st 0.3410
22 | 3= Il Hea T | 673 EEil 0.9301
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%,' Sror wr A | qgehe A ﬁ | ¥ daw ;1??_{ T | g 7 TariET SerEe gHAT
3ootel 3ootel LT 821/1 GEl 0.3206
3ootel 3ootel LT 821/3/1 | TAsit 0.2297

821/3/2
3ootel 3ootel AT 821/2/1 | TAsit 0.0454

821/2/2 | f&sit
3oatel 3oatel AT 827 0.2436
3ot Iooied TR 828/1/1 | asiT 0.0437
3ot 3ot AT 828/1/2 | Asft 0.0496
3ootel 3ootel T 828/2 EEl 0.0011
3ot 3ot TR 862 EEi 0.0013
3ootel 3ootel T 861/1 EEl 0.1009
3ootel 3ootel T 861/2/1 | Asit 0.1921
3ootel 3ootel T 861/2/2 | TAsit 0.2604
3ot 3ot TR 861/3 CEl 0.4200
3ot Iooied TR 857/1/1 | =it 0.0730
3ootel 3ootel T 857/1/2 | T&sit 0.0103

15 | 3ootel 3ootel T 858 0.1044

16 | 35oteT 350t HIAT 859/1/2 0.0695

17 | 3ootet Sootel HITAT 859/1/1 0.0428

18 | 3ol 3ootel LT 859/2 0.0033

19 | 3ooteT 3ot AT 856 0.0087

20 | 3ot 3ot AT 950 0.0067

21 | 3ootel 3ootel AT 974 0.0178

22 | 3soleT 3ootel LA 976 0.1218

23 | 3oolet 3ootel LA 975 0.4191

24 | 3ot 3ot AT 979 0.3154

25 | 3ootdl 3ot AT 980 0.1510

26 | 3ootet 3ootel LT 985/1 0.1556

985/2
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27 | 3ootet 3ootel AT 984/1/1 | TAsit 0.0477
28 | 3ootet 3ootel LT 984/1/2 | TAsit 0.2045
29 | 3ootel 3ootel I 984/1/3 | =it 0.2076
30 | 3ot Iooied T 984/2 [EE 0.0561
31 | 3ootet 3ootel AT 983/1/2 | TAsit 0.0514
32 | 3ol 3ootel LT 983/1/1 | Tsit 0.1517
33 | 3ooid oot EREREN 983/2 EEi 0.4301
34 | oot 3ootel I 999/1/1 T T 0.1209
999/1/2 IEEIR]
999/2 BEl
35 | ool 3oolel HITLAT 1003/1/1, | =it 0.1520
1003/1/2,
1003/2
36 | 350t Iooied TR 1000 EEi 0.3650
37 | 359k Iooied TR 1001 EEi 0.2806

[%T. H. £ - 504970-03]
ST FHTE, TeF Atwar (Fafr-1v)

MINISTRY OF RAILWAYS
[Western Railway (Construction Organization)]
NOTIFICATION
Mumbai, the 22nd May, 2026

G.S.R. 388(E).—In exercise of the powers conferred by sub-section(i) of section 20A of the Railways Act,
1989(as Amendment Act 2008,), the Central Government after being satisfied that the land , brief description of
which has given in the schedule below, is required for public purpose for execution, maintenance ,management and
operation of Special Railway Project,Construction of new BG (Broad Gauge) Ujjain Bypass Line connecting Naikhedi
to Chintaman Ganesh Ujjain District of the State of Madhya Pradesh, here by, declares its intention to acquire such
land;

Any person interested in the said land may, within a period of thirty days from the date of publication of this
notification in the Official Gazette, raise objection to the acquisition and use of such land for a foresaid purpose under
sub-section (1) of section 20D of the said Act:

Every such objection shall be made in writing to the competent Officer i.e. Competent Authority , & Sub -
Divisional Officer (Revenue) sub-division Ujjain District- Ujjain , M.P. and shall set out the grounds thereof and the
competent officer shall afford the applicant an opportunity of being heard, either in person or through legal
practitioner and after hearing all such objections and after making such further enquiry, if any, as the competent
officer may deem necessary, may by order either allow or disallow the objections.

Any order made by the competent authority under sub-section (II) of section 20(D) of the said act shall be
final.

The Plans and other details of the land covered under this notification are available and can be inspected by
the interested person at the above mentioned office of the Competent Authority and office of Sub-Divisional Officer
(Revenue) Sub-Division Ujjain.
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SCHEDULE

Brief description of land to be acquired with or without structure for the Construction Project of the new BG
(Broad Gauge) Ujjain Bypass Line, connecting Naikhedi to Chintaman Ganesh in the Ujjain District of the State of

Madhya Pradesh.
Name of Name of Name of Village Survey T]irpe‘;)f Land to be Acquired
SL. No. | District Tehsil g Number an Area in hect.
1 Ujjain Ujjain Daudkhedi 6 Pvt 1.410
2 Ujjain Ujjain Daudkhedi 9 Pvt 0.249
3 Ujjain Ujjain Daudkhedi 11 Pvt 0.105
4 Ujjain Ujjain Daudkhedi 15/1 Pvt 0.534
5 Ujjain Ujjain Daudkhedi 13/2 Pvt 0.687
6 Ujjain Ujjain Daudkhedi 13/3 Pvt 0.649
7 Ujjain Ujjain Daudkhedi 13/4 Pvt 0.39
8 Ujjain Ujjain Daudkhedi 13/5 Pvt 1.145
9 Ujjain Ujjain Daudkhedi 10 Pvt 0.015
10 Ujjain Ujjain Daudkhedi 12 Pvt 0.010
11 Ujjain Ujjain Daudkhedi 14 Pvt 0.096
12 Ujjain Ujjain Daudkhedi 118 Pvt 0.262
Name of Name of Name of Village Survey TI):pe‘;)f Land to be Acquired
SI. No. | District Tehsil g Number an Area in hect.
1 Ujjain Ujjain Chintaman 254 Govt. 0.0027
Jawasiya
2 Ujjain Ujjain Chintaman 250/2/3 Pvt 0.0062
Jawasiya
3 Ujjain Ujjain Chintaman 250/2/2 Pvt 0.0286
Jawasiya
4 Ujjain Ujjain Chintaman 250/2/1 Pvt 0.0304
Jawasiya
5 Ujjain Ujjain Chintaman 259/1/1 Pvt 1.7312
Jawasiya
6 Ujjain Ujjain Chintaman 249/111 Pvt 0.0236
Jawasiya
7 Ujjain Ujjain Chintaman 260/2 Pvt 0.1190
Jawasiya
8 Ujjain Ujjain Chintaman 260/1/2 Pvt 1.1782
Jawasiya
9 Ujjain Ujjain Chintaman 261 Pvt 0.3031
Jawasiya
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10 Ujjain Ujjain Chintaman 262 Govt. 0.1164
Jawasiya
11 Ujjain Ujjain Chintaman 249/1/1 Pvt 0.0097
Jawasiya
Name of Name of Name of Village Survey T]irpe‘;)f Land to be Acquired
SI. No. | District Tehsil g Number an Area in hect.
1 Ujjain Ujjain Mohanpura 473/2 Govt. 0.0387
2 Ujjain Ujjain Mohanpura 474/3 Govt. 0.0412
3 Ujjain Ujjain Mohanpura 586 Pvt 0.0317
4 Ujjain Ujjain Mohanpura 612 Pvt 0.1864
5 Ujjain Ujjain Mohanpura 613 Pvt 0.7966
6 Ujjain Ujjain Mohanpura 616 Pvt 0.0131
7 Ujjain Ujjain Mohanpura 615 Pvt 0.1301
8 Ujjain Ujjain Mohanpura 614 Pvt 0.0628
9 Ujjain Ujjain Mohanpura 657 Pvt 0.1980
10 Ujjain Ujjain Mohanpura 658/1 Pvt 0.9176
11 Ujjain Ujjain Mohanpura 658/2 Pvt 0.0210
12 Ujjain Ujjain Mohanpura 656 Pvt 0.0008
13 Ujjain Ujjain Mohanpura 664 Pvt 0.1116
14 Ujjain Ujjain Mohanpura 661 Pvt 0.3283
15 Ujjain Ujjain Mohanpura 659 Pvt 0.0547
16 Ujjain Ujjain Mohanpura 660 Pvt 0.5005
17 Ujjain Ujjain Mohanpura 671/1/1 Pvt 0.3810
18 Ujjain Ujjain Mohanpura 671/1/1/2 Pvt 0.3320
19 Ujjain Ujjain Mohanpura 671/2 Pvt 0.0659
20 Ujjain Ujjain Mohanpura 671/3/1 Pvt 0.0329
21 Ujjain Ujjain Mohanpura 671/3/2 Pvt 0.3410
22 Ujjain Ujjain Mohanpura 673 Pvt 0.9301
Name of Name of Name of Village Survey TI):pe(;)f Land to be Acquired
SI. No. | District Tehsil g Number an Area in hect.
1 Ujjain Ujjain Mangrola 821/1 Pvt. 0.3206
2 Ujjain Ujjain Mangrola 821/3/1 Pvt. 0.2297
Ujjain Ujjain Mangrola 821/3/2
3 Ujjain Ujjain Mangrola 821/2/1 Pvt. 0.0454
Ujjain Ujjain Mangrola
821/2/2 Pvt.
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4 Ujjain Ujjain Mangrola 827 0.2436
5 Ujjain Ujjain Mangrola 828/1/1 Pvt. 0.0437
6 Ujjain Ujjain Mangrola 828/1/2 Pvt. 0.0496
7 Ujjain Ujjain Mangrola 828/2 Pvt. 0.0011
8 Ujjain Ujjain Mangrola 862 Pvt. 0.0013
9 Ujjain Ujjain Mangrola 861/1 Pvt. 0.1009
10 Ujjain Ujjain Mangrola 861/2/1 Pvt. 0.1921
11 Ujjain Ujjain Mangrola 861/2/2 Pvt. 0.2604
12 Ujjain Ujjain Mangrola 861/3 Pvt. 0.4200
13 Ujjain Ujjain Mangrola 857/1/1 Pvt. 0.0730
14 Ujjain Ujjain Mangrola 857/1/2 Pvt. 0.0103
15 Ujjain Ujjain Mangrola 858 Pvt. 0.1044
16 Ujjain Ujjain Mangrola 859/1/2 Pvt. 0.0695
17 Ujjain Ujjain Mangrola 859/1/1 Pvt. 0.0428
18 Ujjain Ujjain Mangrola 859/2 Pvt. 0.0033
19 Ujjain Ujjain Mangrola 856 Pvt. 0.0087
20 Ujjain Ujjain Mangrola 950 Pvt. 0.0067
21 Ujjain Ujjain Mangrola 974 Pvt. 0.0178
22 Ujjain Ujjain Mangrola 976 Pvt. 0.1218
23 Ujjain Ujjain Mangrola 975 Pvt. 0.4191
24 Ujjain Ujjain Mangrola 979 Pvt. 0.3154
25 Ujjain Ujjain Mangrola 980 Pvt. 0.1510
26 Ujjain Ujjain Mangrola 985/1 Pvt. 0.1556
Ujjain Ujjain Mangrola 985/2
27 Ujjain Ujjain Mangrola 984/1/1 Pvt. 0.0477
28 Ujjain Ujjain Mangrola 984/1/2 Pvt. 0.2045
29 Ujjain Ujjain Mangrola 984/1/3 Pvt. 0.2076
30 Ujjain Ujjain Mangrola 984/2 Pvt. 0.0561
31 Ujjain Ujjain Mangrola 983/1/2 Pvt. 0.0514
32 Ujjain Ujjain Mangrola 983/1/1 Pvt. 0.1517
33 Ujjain Ujjain Mangrola 983/2 Pvt. 0.4301
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34 Ujjain Ujjain Mangrola 999/1/1 Govt. 0.1209
Ujjain Ujjain Mangrola 999/1/2 Govi.
Ujjain Ujjain Mangrola
999/2 Pvt.
35 Ujjain Ujjain Mangrola 1003/1/1, Pvt. 0.1520
1003/1/2,
1003/2
36 Ujjain Ujjain Mangrola 1000 Pvt. 0.3650
37 Ujjain Ujjain Mangrola 1001 Pvt. 0.2806

[F.No. E -504970-03]
DHEERAJ KUMAR, Chief Engineer Construction-IV
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